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people who run the All India Radio and
Doordarshan are in collusion with the people
who are running ihe disruptii>nist movement
on the soil of Pakistan? I want action to be
taken against them who are responsible for the
black out. Therefore, the point of black out
does not seem to me to be an act of omission.
It is an act of commission deliberately done to
sabotage India's foreign policy, deliberately
done to black out a big peace march in our
country, that is not to show to the people that
thousands of s. khs can come next day of a
massacre from Punjab and shout in the streets
of Delhi aga Mt terrorism. It was done
deliberat2ly. Therefore, 1 would like to
Minister to take action against them. If the
Prime Minister can sack Ministers for their
nonperformance, why the Minister can't throw
out the people who do not, in any way reflect
our foreign policy, through their action in the
biggest news media of the country. This is the
demand not on my behalf alone as I take the
floor maybe, an behalf of most of the people
sitting on either side of the House and I hope
the concerned Minister will take note of this,
and I believe that the matter which has been
raised on the floor will, at least, be broadcast
over the Radio and telecast today.

SHRI K. MOHANAN (Kerala): Sir, 1
associate myself with him.

SHRTMATI RENUKA CHOWDHURY
(Andhra Pradesh): Sir, I also associate myself
with him

MR. CHAIRMAN: I have noted and I will
record that the entire House associate itself,
including the Government.

MOTION REGARDING
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MR. CHAIRMAN: Now, the Finance
Minister wil) reply to the debate on the
Motion that the general economic situation in
the country be taken into consideration.

THE MINISTER OF FINANCE (SHRI
VISHWANATH PRATAP SINGH): Mr.
Vice-Chairman, Sir, I am grateful to the
Members for their suggestions and also their
comments including their criticisms'. They
have been well-meaning and there has been a
seriousness of approach to the economic
problems that We face. The basic attempt of
the Government is t, involve more and more
Members of Parliament and that is why we
hav,, brought this document to sort out the
summary form of what we see as the resources
and expenditure of 1987-38 It is in an attempt
at openin? up the Finance Ministry and open
stylo of functioning of taking people into
confidence, involving the Members of
Parliament in Budget making in fact. Budget,
as it comes today is a finalised document. We
do debate' it here but now there is a genuine
effort on behalf of the Government to share
with the Members of Parliament in the House
as to what we perceive to be the main features
of thjs financial situation in the coming year.
It is to give them a real chance to give sug-
gestions before the budget itself is cast. Not
only in this House but through this House the
debate will certainly be taken up by the pressi
by the economists and by the people in
general.

Sir, it is not so much th. figures that t have
brought in this document. The deficit, tax
revenues, defence  expenditure, interest
expenditure and plan expenditure will, of course,
be analysed. But (he most important thing is the
convention that we are goinj® to establish. It
involves the House and the hon. Members of
Parliament i, budget making. The convention i
that is being started this year is a new one I think
it will go a long way in effective interaction of all
the Members of both the sides in the budget
making process. This is how we see the
important of tne document. We wil] debate the
figures and again debate them when they finally
come in the budget. This will also enforce
greater discipline on the Government. It has
taken me four months to prepare it. It is with the
backing of the Prime Minister that I could
present it before the House in spite of the many
hurdles th it came in the way.
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Suggestions come from the hon. Members
and they select one item. For instance, they
take up deficit They say that the deficit is high.
Then it is also their responsibility to point out
as to how to change the other parameters
because it is . an organic whole and there is
not much mystery in it. You have the figures
in the broad sense-. Of course, there are other
details. These are the parameters. So, if you
really participate in living suggestions then I
would request you not to take one item and
give your suggestions on haw to change it. But
you should suggest as to how to change the
whole thin? In fact, I would be requesting the
Members separately sending a blank form also
and all these figures. I would like to see
whether they can give me a complete budget, I
think I cannot give a reward to Members. But
certainly I will acknowledge their contribution
on the floor of the House with very open heart
and thank the Members who help me in
improving the f nancial management of the
country. I wil stand to be corrected very
happily and I will acknowledge it in the
House. 1 will look forward to receive
correction and improvement on what we have
put for. ward.

(The Deputy Chairman in the Chair)

Before I come to the points and give details,
I would say that one thing should be
recognised. The rate of growth that was 5. 5
per cent has been nearabout 5 per cent.. In the
Sixth Plan it was 5. 0 pea-cent per year. You
can argue this way or that way. You can take
the RBI figures or the. Planning Commission
figures or some other figures. But the basic
fact Is that there has been a definite increase in
the growth rate. What js significant is that in a
population growth of 2 per cent, if the rate of
growth is even one per cent above that of 5 per
cent, there is significant increase in the per
eapita income. If we can sustain the rate of
growth at more than the poulation growth rate
then by the end of the century the income will
tie much greater than during the 35 years after
Independence itself. There is a difficulty with
taking partial views and trying to deduce the
whole conclusion on the whole economy. We
do debate inflation, price stability, etc. But
the British times
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saw the greatest price stability. With one
rupee one coiil'd buy sixty kgs. of wheat!
That was what one could buy for one rupee.
But does it mean that the people were better
off?

AN HON. MEMBER: Not necessarily.

SHRI VISHWANATH PRATAP
SINGH: Not necessarily. That is the
point and that; s what I wish to point out.
So, in the dynamics of economic growth,
one variable is not sufficient to indicate
the whole picture. I will come to this a
little later, but I am just pointing it out.
Now, regarding the commitment of deve
lopment, I would like to say

SHRI NIRMAL CHATTERJEE (West
Bengal): Was there price stability during the
British times?

SHRI  VISHWANATH
SINGH; That is what I am saying.

PRATAP

SHRI NIRMAL CHATTERJEE: I am
asking you this question: Was there price
stability evCn during the British times?

SHRI  VISHWANATH PRATAP

SINGH: After the War you cannot say  that.
But, before the War, you can say that there was
price stability.
Now the other point that I want to mention
particularly is that our - to development is
undeterred. There were Cassandra's who said
that there is a resource crunch, that the
Government has tied up its hands, that it
would not be ables to fulfil the Plan etc. Yet
here is a Government which his, in the first
twy years, fulfilled in real terms at the 1984-
85 prices 41 per cent of its development
commitment in the Plan and this document for
1987-88 says that we are coi: ig to do 22 per
cent in real terms at tha 1984-85 pri-ces that is
63 per cent in the first three years! I think this
is something unprecedented and I think we
will have to turn, several pages back in
history to see an achievement of this kind.

In the Sixth Plan, in the fust year, the
coverage was 13. 3 per-cent and in the se-
cond year, it was 15. 4 per cent and, so, in
the first two years it was - 28. 7 per cent in
real terms while in the Seventh Plan
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we have been able to hike it up to 41 per cent.
It is not only the quantum, but also the quality,
which w” have to consider, the quality of
management, the performance of the
infrastructure of railways of power and of
coal. We have been able to improve the
qualhy of management and here is the
testimony of the public sector that it can
contribute and it has contributed to the
economy and that is what we are looking
forward to. There is no denigration o the
public sector. Public sector is the hub of our
economy. It is like the beam in which the roof
rests. We cannot remove this beam because
the roof will collapse. (Interruption). Let there
be no misundertaking on this account. If
anybody wants to understand the Indian
economy, he has to understand the importance
of the public sector. It is the whole base on
which our whole structure is built. The only
point that I want to embhasise is that our
efficient public sector is a stronger public
sector and a weakly managed public sector is
not a strong public sector. We want a strong
public sector which contributes to the
resources and wealth of the country is the
public sector whose roots will go much
deeper. So, this is file real effort that is being
made and that should not be interpreted in any
way. I would like to say categorically on
behalf of the Government that this is the
Government's stand and this is its perception
of the role of the public sector in the economy.
(Interruptions) Certainly there have to be im-
provements on it and also I believe that
workers' participation in a more effective way
then it is at present should be there, not only at
the shop floor level, but also at the minagerial
level where mnjor decisions of purchase and
sale have to be taken and, at that level,
workers' participation will be the real way to
improve the public sector performance.
Because as | said, many times in the private
sector...

SHRI NIRMAL CHATFERJEE: How long
will that remain a word, and not translated
into deed?

SHRI VISHWANATH PRATAP
SINGH. I understand there are problems

[RAJYA SABHA]

Economic situation 296

in the Country

of how representations be made, and this is
one problem which we have to sort out. Let
me take my heart out; it is not that I am
putting any curtain on it. There are piroiblems
which we have; to overcome when 1 said this
is the direction we have to go because what is
to be understood is that in the private sector it
is the profit motive, and the person putting in
money is their vested interest to keep it going.
That purpose we. take out in a mixed
economy. Somehow that has not worked.
Another vested interest from the owner is the
worker the vested interest in the factory that
wants it going and running. That is the interest
we have to marshal and hitch it to manage-
ment to keep it on a sound footing on its own.
But it requires a tremendous transformation
on both sides. It is not to be found in workers,
because the trade unions say; we have nothing
to do with the management, we are concerned
with only wages. So, even in the working
class. Ithat line has to be amended, and

SHRI CHATURANAN MISHRA. (Bihar);
It has never been their line.

SHRI VISHWANATH PRATAP SINGH:
Not your line, but there is a line.

SHRI CHATURANAN MISHRA; It is
only a misunderstanding.

SHRI VISHWANATH PRATAP SINGH; I
did not say ft is your line. I say there is a line.
I am not saying it is your line. But there is a
line.

Now I want to come to the victal sector,
agricultural sector, which Virendra Vermaji
pointed out yesterday. He also mentioned about
land reforms which include the rural workers and
the working force. The agricultural sector is the
hub of the economy again. In spita of all one
might talk. It should not be forgot-I  ten, and
many times I felt it that some
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times it may be, when we bring tax laws and
Finance Bill and all that. But agriculture is the
hub of our economy. And thi is one thing that
we cannot lose sight of. Even in the employ-
ment strategy, many Members raised this
point, and the Seventh Plan envisaged that
about 4. 70 crores people will be absorbed and
out of these 1 crores and 20 lakhs ewill be
absorbed in the agricultural sector.

o #3+% aqt (377 gzw): F(T 3T
wfq gEm @t [wing o AR
IETIE T WEAL § aaAnl S5 § 1Y

{rgr FraFar ?

SHRI VISHWANATH PRATAP SINGH:
Varmaji, we have been taking care of the
remunerative price for the farmers. Recently
we have come up with two years' sugarcane
policy, and in the last three years we raised it
by Rs. 2. 50, another 50 paise, another rupee.
We have raised it to Rs. 4 in three years, while
Jfive years earlier it was one rupee rise. v'And
I know and you know the farmers jhad to burn
their sugarcane. You remember and we
remember it.

ot AYFE FRT: FO T FT A
w7(Z fZar g0 A | &7 wr AT F |

SHRT VISHWANATH PRATAP
SINGH NGH: Similarly on wheat also, I need
not go into the details; we have figures..

SHRI, SHANKARRAO NARAYANRAO
DESHMUKH (Mabharashtra):  Regarding,
agricu'ture. you are destroying agriculture.
That is not mentioned in it. This is an
undeclared war against the peasants of India.

SHUT VISHWANATH PRATAP SINGH:
Yesterday that point about acquisition of land
was mentioned. Let us not generalise it as
agriculture.

SHRI SHANKARRAO NARAYANRAO
(DESHMUKH: No, Sir. It is not correct.
Throughout the country you have fixed prices
much earlier. What is the prevailing market
price? You are destroying: their \ocation and
still you say tills.

SHRI VISHWANATH PRATAP SINGH:
Just a moment. This is regard-
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ing agricultural land in the urban areas and
we will discuss it.

SHRI SHANKARRAO NARAYANRAO
DESHMUKH: You declare it as vacant, land
when it is actually used for agriculture.

SHRI VISHWANATH PRATAP SINGH:
You give notice and v/e can have a discussion
On it. At the moment, we are on general
economy and not on agriculture. He is asking
about the agricultural land in the urban areas. |
know the concern of the hon. Members
because (he belongs to the rural area. What we
have allocated in 1986-87 to agriculture and
allied sectors is 28. 7 per cent higher than
what it-was in the previous year. I can assure
the hon. Members that so far as agriculture is
concerned, the Government is keeping it on
priority and also meeting its commitment
thereon.

Th, other point v. 'as made by several
[Members including Shri Baby, Mr Kulkarni,
Mr- Vijaya Mohan Reddy and Vajpayee li. It
was about the capital foods. Birla Ji and the
other hon. Members were using not only the
same argument but the same sentences. When
I went to the Lok Sabha, Som Nath ji was also
using the same words. I do not know whether
(here is any combination or not.
(Interruptions) Anyway, coming to 5t
seriously, I do not deride the value of capital
goods in the economy of the country. I Is
necessary for self-reliance and T endorse the
view that the capital goods industries of the
country have to be maintained in good health.
We have taken corrective measures last year
when the rate was reduced to 45 ner cent. We
felt that the cut is too deep and wc raised it to
55 per cent. In consultation, with the Industry
Ministry, we are coming out with a package. If
there is need for a little more protection, we
perhaps can come with those packages. The
main point is that I 'do concede that the capital
goods sector has to be kept in a (healthy form
and we will keep it. Also, we are scrutinising
the projected imports in the Industry Ministry.
Many things which are now under the list of
projected imports and which are not necessary
for the projects and they affect our production
jhere and oiar indigenous capacity will be
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reviewed. We are taking care of it. At the
same time, I must say that to keep our capital
goods sector healthy an'd viable, it has to
modernise itself. Otherwise, we will be getting
into obsolescence. Tf we continue that
process, we will be living in a economic past
as the leviathans of thousands and thousands
of years ago. We will have fossils only and we
will have a fossilised economy. So, we will
have to strike a balance and keep it alive. It is
very easy t, take extreme steps. But striking a
balance! Is more difficult.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): The price factor is
also very important. I know of a case “here
the value of a particular machinery on C. I. F.
basis has been only 3 lakhs. The import had
been baned. The, same machine is
manufactured here in Coimbatore an'd its
price h 8 lakh rupees. This factor has also to
be taken into consideration.

SHRI VISHWANATH PRATAP SINGH;
It is also a relevant factor. I am ready for an
Half-an-Hour Discussion. I don't mind.

SHRI NIRMAL CHATTER]ElL: If you
permit me, I have a point. The point is that on
the question of capital goods import, a
demarcation line can be drawn which is that
you don't import any capital goods hut import
only those capital goods, those machine tools
which c»n produce capital goods industries
here At the earlier stage, this was the
approach. It was en'dorsed at the time of the
Second Five Year Plan that the basic thing
should be imported if we do not have that, not
the machine-making thing for instance, for
producing motor cars. And the other aspect is
that unless we have a large capital goods
industry, there is a slack in the market demand.
Ordinary economics tells that it is the
expansion in the capital gOods industry which
generates a de-man'd for the consumer goods
industry. fn these two senses, Somnathji may
not have explained it nor Birlaji has the same
kind of interest. This is ordinery economics.
{Interruptions)
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THfc DEPUTY CHAIRMAN: I would like
to request the hon. Members that if you have
any questions, you may put therri after the
Minister has finished his reply because you
will have to let him complete the reply.
Otherwise” the hn-pact of the debate is lost.

SHRI VISHWANATH PRATAP
SINGH: For the first time, I have seen Mr.
Nirmal Chatterjee defensive. Why are you
referring so many times to Birlaji?

(Interruptions)

THE MINISTER OF ENERGY (SHRT
VASANT SATHE); Quoting the Bible.

SHRI  VISHWANATH PRATAP
SINGH: So far as the capital goods in-~ dustry
is concerned, We are all agreed, ! whether
from this side or that side, that it has to be kept
healthy, I do not debate that. And we will keep
it healthy and that is why we are taking steps,
and We are having a package and we are look-
ing into it. At the same time, the point is that
modernisation also has to S° along. Now, a
point has been made that only machine-making
capital goods should be imported and no other
capital goods. But, at the same time, what
Mattoji said is that the cost of import
substitution at all levels has also to be
assessed. And that is also important. And we
have to strike a balance between the.. wo
becraip if we are selling a three rupees thing at
eight rupees, then the point is how much
protection we are giving. So, there has to be a
level of 300 per cent or 400 per cent. But if
you want 500 per cent protection, then
certainly the economy is not worth giving you
that protection. So, between your view and
Mattoji's view, a balance has to he struck, there
has to be a balance between the two

Now, one thing also is there. It should be
seen that the position is not as (grim as has
heen painted. There are problems. We are
attending to them. In the international
competitive bidding, on indigenous industry
has done well. Oul of Rs. 1, 500 crores of
tende, - value, the BHEL has been able to
capture 85 pei cent in the power sector. So,
that shows the strength of our public sector
.nd the
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capital goods sector that we have. Another
point was ma'de about the public sector by
various Members. 1 have aires dy mentioned
that. And, in fact, when Birlaji complained
here that the Bonds of the public sector are
mopping away the money that could be
available to the pri-v. ife industry, and of not
only the bias of (he Government but also its
partiality, you have got a witness right here in
the House when the point has been made. And
in many of the meetings I have been attending',
the private sector has been complaining that
this money which could hive come to us is
being mopped away by the public sector by
these Bon'cls with small attractive terms they
have. But I have no qualms in declaring that
we have bias and partiality towards th, public
sector, and I have no qualms about that.
(Interruptions)

SHRI MURLIDHAR CHANDRAKANT
BHANDARE (Maharashtra): This is a
Council of States. Are they a:. so eating into
the savings of the State Governments?

SHRI VISHWANATH PRATAP S'. NGH:
Public sector bonds are not eating into the
savings of the States. For the small savings we
have introduced Indira Vikas Patra, which has
g<>t a simple interest of 20 per cent; in five
years' time it is going to double and
the States have two-thirds share of
it. (Interruptions).

THE DEPUTY CHAIRMAN: No in-
terruptions please.

SHRI VISHWANATH PRATAP SINGH:
These are all relevant in my part. I do not
mind. I can shuffle my pack as he desires. It

makes no c ifference. So that has been taken
care of.

Now, Salveji is not here.

PROF, C. LAKSHMANNA (Andhra
Pradesh); Madam,...

THE DEPUry CHAIRMAN: I have reen
telling all this that the Members nay not
interrupt the Minister.
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PROF. C. LAKSHMANNA: Mr. Finance
Minister, now, will you assure...

THE DEPUTY CHAIRMAN; Please listen
to me. J have said that you can ask your
questions after he has finished the reply. If
everybody goes on interrupting it won't be
possible...

PROF. C. LAKSHMANNA: Madam,...

THE DEPUTY CHAIRMAN: Please co-
operate.

SHRI VISHWANATH PRATAP SINGH:
I am over-ruled by the Chair.

PROF. C. LAKSHMANNA: Will we have
this assurance that any of the pubi. sector
undertakings will not be handed over to the
private sector?

THE DEPUTY CHAIRMAN; You won't
answer.

SHRI VISHWANATH PRATAP SINGH;
The other point was made by Salveji about
population. I think that is one point which is
very important, i. e., the denominator and
however big the numerator be, if the
denominator grows, the net result is the
same..

Then a very valid point was made by
Gurupadaswamyji, Swaminathanji and other
Members about the non-Plan expenditure. We
are making our efforts in that direction. We
are introducing zero-based budgeting in this
year. la the coming years the process will be
strengthened. Five per cent cut we have asked
the various Ministries to come up with and we
have also laid down that in 1987-88, apart
from the effect of the Pay Commission, the
establishment expenditure will be pegged to
the level of the current year, which is a major
decision. And, so far as the public sector is
concerned, the Prime Minister himself is
taking initiative...
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SHRI NIRMAL CHATTERIJEE: Is it by a
reduction in employment?

SHRI VISHWANATH PRATAP SINGH:
No, by better use of raw materials and inputs.
An effort has to be made to bring down the
money cost and the money cost can be
brought down in various ways. But the real
fiscal cost of production per tonne of steel, '
how much energy is spent. We can reduce
that then if the fiscal efficiency is really there.
You can manipulate prices a™ bring it down
and show that it is less costly now. But that is
not there. That exercise various Ministries
have done and they would be implementing
that. Certainly there are constraints.

Another point was made that while the
Finance Minister is talking about non-Plan
expenditure that has been proposed for 1987-
88? There is a major hike in non-Plan
expenditure from Rs. 31, 767 crores to Rs. 38,
405 crores and some of the newspapers have
also written about it. But, if you see, Rs. 1,
400 crores is increase in interest, that is a
contractual obligation of past borrowings. It is
not a Government decision. Then, Defence is
there. If you see the hike of more than Rs. 6,
000 crores, you want to explain Rs. 3200
crores is On defence. Some people have
commented, why has not the defence
expenditure been brought down? Well, I do
not want to go into the debate and the details
of what is going on across the borders, what is
being dumped and what are we confronted'
with, the most modern armaments. But we are
to plan for anything and if we have to plan for
the integrity and freedom of this country, it
cannot be just labelled as non-plan
expenditure as if to be put in the waste paper
basket. There is no development if there is no
security. Of course, both strengthen each
other. With development we become stronger.
So, we have to maintain both. The other part
of about Rs. 1500 crores is explained by the
Pay Commission. So, there is hardly any
increase in wasteful expenditure that you
speak of. There has been an exeroke of
constraint in these areas.
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I quite agree with Mr. Nirmal Chatterjee; I
missed his speech but I read it When he said
that much fuss should not be made of plan
and non-plan expenditure and this distinction
should go. Shri L. K. Jha said that all
expenditure is not wasteful expenditure.
There is a lot of force in it, and there are
many things which need trimming and
pruning.

Coming to the deficit, many hon. Members
pointed out that the deficit has grown. I want
to place before you the fact. In 1979-80, we
had the deficit of 2427 crores; in 1985-86,
under the revised estimates, we had the deficit
of Rs. 4490 crores. But the deficit of Rs. 2427
crores is a higher deficit than the deficit of Rs.
4490 crores. You will say it sounds funny; but
that is the real economic value of the deficit,
because deficit of Rs. 2427 crores in 1979-80
was 2. 28 per cent of the GDP and 13. 1 per
cent of total governmental expenditure, while
deficit of Rs. 4490 crores in 1985-86 is 1. 91
per cent of the GDP—that means a lower
deficit—and 8. 3 per cent of total
Governmental expenditure. So, figure-wise,
when every year the total expenditure grows,
the deficit grows and you say it is growing up.
When the child grows, the coat will also grow
and you will have to have a bigger coat if you
want it to fit. This does not mean that you
have a coat that is larger; it means you have
just a coat, a fit coat. So, the deficit also will
fit according to the GDP and the total
Governmental expenditure. And why is the
deficit bad? It is because of its impact on
inflation. Now, has the economy been able to
absorb that deficit? Last year we have seen it.
This deficit has been absorbed, of this size,
and the ground on which it stood, is lost. Per
se, we cannot say it is bad because it gets
neutralised by growth. There are other factors
which neutralise it...

SHRI NIRMAL CHATTERIJEE; DisT-
ribution also affects...

SHRI VISHWANATH PRATAP SINGH:
Yes, according to the incomes, and income
groups. If you see, from, ' 1970-71 the index
number of per capita net national product
was, say 100; then in
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1984-85, it was 165. 6. That means, dis-
counting for inflation, taking account of, it,
even then, the per capita income has
grown.

SHRI NIRMAL CHATTERIJEE: Who has
denied that?

SHRI VISHWANATH PRATAP SINGH;
It is not your words. Your stance has denied
it. The way it is argued, the way it is
presented.

SHRI NIRMAL CHATTERIJEE. No.

SHRI VISHWANATH PRATAP SINGH:
Because version of rupee in regard to
purchasing power doe; not necessarily mean
erosion of purchasing! power of everyone. It
depends on how the income has got
redistributed. This is the main thing which
comes into play. But when a debate on price
rise and inflation takes place, a curtain is put
on this point. You know it, but you do say it.
Your speeches present it in a different way.
Not that you do not know it.

SHRI NIRMAL CHATTERIJEE.
Nobody has denied that per capita income
has grown. Everybody says that. There is a
positive growth. But the point is, distribution
is affected because of price rise. Perhaps, you
have not gone through our speeches carefully.
We all said that.

SHRI VISHWANATH PRATAP SINGH:
Mr. Nirmal Chatterjee, we do not have to go
to speeches. You go to a village and just ask
an old man in the village, how was the village
25 years ago and what is the position now.
We do not need any data. Development is
there. We need not go into the figures.

SHRI NIRMAL CHATTERIJEE: This
also been acknowledged.

SHRI ATAL BIHARI VAJPAYEE
(Madhya Pradesh): Not the whole village,
only a few persons in the village. Not the
entire village (Interruptions)

SHRI JAGESH DESAI (Maharashtra): The
whole village. (Interruptions)
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SHRI VISHWANATH PRATAP SINGH;
I hold my ground. I come from a village.

ot §1XE awy : ;. #9 Gie qE
faseft wrgz @ar ar gaEwr o W
qAFFHT HT A | g ATH GFA
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fr faesit & wia @wr &1, § HvgAr
g W & aFET

SHRI CHITTA BASU (West Bengal): Mr.
Finance Minister, kindly just answer this
point, whether there has been concentration of
income in respect of a particular income-
earning group and the result thereof?

SHRI VISHWANATH PRATAP SINGH:
There is force in what you have said. There
has been concentration of income....

SHRI NIRMAL CHATTERIJEE; That is
the point.

PROF. C. LAKSHMANNA; It has only
gone to the top ten per cent.

SHRI VISHWANATH PRATAP
SINGH: But a middle group has come
up and there are also the po-
ple who are coming above
the poverty line. There is a large population
whose living condition has improved and
whose income has grown during this time.
Our strategy is to bring this income-group to a
higher level of income. This is the whole
strategy of our programmes like the I. R. D.
P., N. R. E. P. and the whole effort is on that
count. This is one strategy on the basis of
which income disparities are being attacked
by bringing up those who are at a lower level
of income through better job opportunities,
better employment opportunities and better
return for their effort and their labour.
(Interruptions) Madam, I can give
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arguments. But I cannot give arguments to
the satisfaction of one particular individual. I
can give arguments to the general satisfaction
of all. (Interruption)

PROF. C. LAKSHMANNA: Even if you
do not give arguments, they will be satisfied.

SHRI VISHWANATH PRATAP SINGH; -
Mr. Gurupadaswamy talked about luxury
consumption, automobiles and electronics. As
you know, We have not agreed to some recent
proposals in regard to automobiles. We feel that
the foreign exchange outgo should get
connected with foreign exchange earnings. This
process is on. At the same time, you should
know that electronics is a highly labour-
intensive area. It does give a lot of employment.
It is the vanguard of the information revolution
which is taking place in the world. Are we to be
left behind? What is important is not to instal
only, but to indigenise also. Once we have
started it, we have had a turnkey at Tarapur, but
we are going ahead on our own also. Here we
have to start with certain level of imports but
than indigenisation is the way and there also we
have to be on the forefronts, have our own
indigenous base, and that is what we are
attempting at. (Interruptions). Electronics is not
there for consumers only. We are going in for
computers, and other areas of electronics which
are very vital for us. In the fields of
communications, space satellite, communication
satellites, we are going in all the sophisticated
areas, not only this.

One more area, housing was mentioned by
Shri L. K. Jha. I think that is the area which
does need a fillip and certain supply side
management will have to be done of land
availability and also where the low income
group have to be protected under the Rent
Control Act, but there is no reason why the
higher income group should be protected
under the Rent Control Act. The Act was
made for the lower income group and that
should continue. There is no reason why the
same Act should be available
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to those who have had large incomes and
they also get benefit out of it. Anyway, these
areas have to be looked into. Speculations
etc. have also to be curbed in this area.

The other point made by Jhaji was
about modernisation and the financial ins
titutions' help for that. I think this
is a valid point because much of the
incentives on the grounds of backward
area, new units and all that they get, but
if one wants to modernise, 1 think the
finances are not available. He cannot
go to backward area. It is already

- there. So, some flexibility on this will have to
be given a thought. We have already had a
new one-window scheme of financial
institution. We have started: that this very
month. We have already taken a decision.

The other point on control, I think that was
accepted by Shri Chaturanan Mishra also that
we cannot do away with controls totally, but
where the control is just at somebody's
discretion to say 'yes' or 'no' arbitrarily, that
control is counterproductive. In fact, we
should move to areas of non-discretionary
controls. We will lay down by what
instruments we will control, which items we
will give priority in financing. In tariff
controls, no individual has to decide. The
policy decides the parameters of the economy
and the flow of investment takes place
accordingly. And there is no corruption, in the
sense that parameters are se’, nobody has to
go for taking permission, it is decided
automatically. I think, we have to move in
that direction.

Regarding trade deficit, a point was made
that liberalisation has led to all this situation.
First, you think, what is the area of
liberalisation, really how much is that area in
our imports? Seventy per cent of your
imports, and you burn the axion books and
say we are going to have a totally closed
economy, no liberalisation, no import,
everything by licence and quota. Seventy per
cent of that amount you will have to spend on
import. POL, non-ferrous metals, fertilizer,
edible oil—policy or no policy ina  totally
closed  economy. You
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will have to make 70 per cent of your imports.
Now what is left then is 30 per cent. Out of
30 per cent, raw materials other than these
bulk items— just for the sake of argument—
take out that 15 per cent which you
necessarily need, then the whole debate is a
storm in a tea cup of 15 per cent; tie whole
ideological framework is being argued in a 15
per cent framework of the whole problem.

SHRI NIRMAL CHATTERIJEE; 15 per
cent of 20, 000 crores is how much?

SHRI VISHWANATH PRATAP
SINGH: Fhst you quantise your value. You
are 15 per cent—not even half the argument.

SHRI NIRMAL CHATTERIJEE; I do
not accept that. 75 per cent is because of
consumption pattern.

SHRI VISHWANATH PRATAP
SINGH: Nirm'al Ji, let me hear that again.

SHRI NIRMAL CHATTERJEE; My
point simply; s 75 per cent is absolutely
necessary because of pattern of consump
tion. Had the policy been

SHRI VISHWANATH PRATAP
SINGH: I am very happy to hear t'his
agreement by you.

Nr>w coming to this area, we have to be
careful 'about even this 15 per cent. A small
pimple can become cancerous. We have not
to be unmindful of it. But when we make
sweeping statement like that, we must see the
value (f that.

The latest data*on trade that we have got
from the Commerce side shows that iq the
first six months the growth of imports is 1. 1
per cent. That punctures the balloon.

SHRI GHULAM RASOOL MATTO:
Over last year?

SHRI VISHWANATH
SINGH: Over last year.

SHRI GHULAM RASOOL MATTO: Last
year it was 17 per cent of fie previous year..

PRATAP
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SHRI VISHWANATH PRATAP
SINGH: We are on a general theoretical
argument that you are on a disaster path.
When it is said that with liberalisation you
have brought dsaster,. then we have to come
to the real facts how the trend is. One point
does not make th, graph; several points make
the graph in a trend. See where the graph
point is. This year the growth in t'ne first six
months is 1-1 per cent.

The exports have picked up. At the-same
time I agree where there i any unnecessary
import, we will curb it and I have no
compunction in curbing it. But for capital
goods, where we neej it— may be those
capital goods even M'-Nirmal Chatterjee
"has in mind for imports....

SHRI NIRMAL CHATTERJEE; That
capital goods is not SKD conditioned Maruti
car.

SHRI VISHWANATH PRATAP
SINGH:... and also raw materials that we have
to maintain for that. I can give you a
guarantee that on unnecessary imports we will
come down with a heavy hand and clip it off.

SHRI JAGESH DESAI; As regards ex
ports, whether there; ¢ any change in the field
of large scale industries making these.

SHRI VISHWANATH PRATA!
SINGH: I have also the figures of April-
September 1986; n dollar terms, in do! lar
terms the import is minus 1. 14 pe cent—it
is negative, compared to la: year.

SHRI NIRMAL CHATTERIJEE; Con
pared to April—September last year?

SHRI VISHWANATH PRAT/
SINGH: This; s April—September in d
lars. The provisional figure (f impo ths
year in dollar terms is lower than 1; year
by 1. 14 per cent.

Now coming to the price situation..

SHRI NIRMAL CHATTERIJEE; H
much more it can be reduced is the qi tion.
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SHRI VISHWANATH PRATAP

SINGH: Yes. But letusnot  have mania aof
reducing imports, just like some women have the
mania of dieting: They will not eat even
nourishing food and starve themselves to
illness. So let us ' not have a phobia of imports.
itis like food. Eat healthy food, do. 1. 00
P.M.noteat too much food, that much
youcan  digest youeatand you will be
healthy. But don't starve yourselfto absolute
illness. So, let us have healthy outlook on that ...
{Interruptions’)...

Now coming to the wholesale prices,
before coming to figures—the r'ate and
percentage andll that—Ilet us be very frank
about what the Government can do and what
the Government cannot do. I thing it is time o
speak very frankly on this. Otherwise wh'at
happens is, generally, when the debate takes
place, it j; asked why the Government has not
done this and that and the Government starts
answering it also, not knowing its limitations
about what the Government can d, and cannot
do, and an illusion is created as if
Government can do everything. On the price
front, what the Government can do and h in
its competence.

SHRI NIRMAL CHATTERIJEE. Com-
manding heights.

SHRI VISHWANATH PRATAP
SINGH; Not commanding heights. I wili
come to you. Money supply is one which is in
its tends. It can manipulate, to a certain
extent, the money supply which includes
deficits and on indirect taxalion on
commodities which has an impact on
administered prices. These aie the elements
which Government can fcct on and s
responsible and should be answerable.

AN HONOURABLE MEMBER; Sub-
idy.

SHRI VISHWANATH PRATAP
INGH; Subsidy will get reflected in your
eficits or increased expenditure which 3 t°
money supply and money supply n take care
of ftie total expenditure. >> all right.

n the Country
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SHRI VISHWANATH PRATAP
SINGH; Yes. So, let us see. TheBe are the
parameters which we can control and if
Government is at fault, I think certainly
Government; ¢ answerabale for it, But there is
another area of the economy. More than 50
per cent of our wholesale price index and
more of the consumer price index ate
dependent on ‘agricultural products. Now,
many of the demand* on Price hikes, last year
also you havt seen. Last year it was sugar, this
year it is edible oi'- Last year jt was tomato,
this year it is potato.

AN HONOURABLE MEMBER; Food-
grains.

SHRI VISHWANATH PRATAP SINGH: I
am coming to all this, I know of this. Why are
you impatient? J am making your arguments.

This year there is rice also. Now, if you go
into this group, at the same time when we are
debating price rise of these items, we are also
debating, in this very House, the price fall of
jute, cotton and other agricultural products.
So, obviously, if you analyze both the fall and
rise, it is not because of deficit expenditure
nor is there the element of administered price
in them. You do not have administered prices
for tomato and potato. But one most important
variable is production. It is the shortfall in
production
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that immediately affects the prices in the
agricultural sector.... (Interruptions)...

&t FaTmA faw o gara wgar
¢ @ oiEesT ¥ S aq
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This is what I want the honourable Members
to perceive, that these are areas where
Government hardly can do anything except use
foreign exchange like we used foreign
exchange last year for sugar and are using
foreign exchange for edible oil. And there is a
limit on using foreign exchange. But what do
we do about the vacaries of nature, the climatic
conditions? So, if potato is in short, jt cannot
be produced in factories. Nor can we spend
foreign exchange for import. So, here the real
answer is, really we do not have an immediate
governmental action as suggested by
Chaturannaji, Government intervention. I will
tell you of Government intervention. We are
intervening, we buy at a low price, at one
price, and by intervention they are doing some
mumbo jumbo. It becomes a very high cost. 1
am talking of food, the FCI. We are inter-
vening. We buy at Rs. 162 and by some
irumbo jumbo it goes up, and we subside. That
is another story. So, here let Us be frank and
say plainly, these are the areas in which
Government hardly has ary elbow room to do
much about it. And the real answer is in the
general production and increase of the general
pioduction of these commodities like vegetable
and other agricultural goods. That is the real
answer, putting more in irrigation, more
fertilizer, giving more to the farmer, having
better agriculture. That is the real answer.
Rather than that the question and answer
sesion heer will not produce the answers here.

SHRI GURUDAS DAS GUPTA
(West Bengal): Without land reforms it cm
be done, do you say?

[4 DEC. 1986]

>.. Economic situation 314
thg Country

SHRI VISHWANATH PRATAP
SINGH: No. Land reforms are necessary
because we have seen that many of the
productive forces which had been locked up
in the feudal system, got unleashed after the
land reforms and after the abolition of the
fzamindari. And after we made sure that the
persons who till the soil would be the owners
of the land, that one factor alone made a
change in production. In a capital short
country, the agro-economic relations are very
vital in changing the transformation of the
productive forces in the rural side. That has
been acknowledged. And we have seen the
experiment right away in many areas too.

SHRI NIRMAL CHATTERJEE: Why
don't you make your party understand this
and operate?

SHRI VISHWANATH PRATAP
SINGH: Coming to Government intervention,
as far as that is concerned, 1 think,
Chaturananaji, frankly we have to ¢ confess,
that in many things of our management of
overheads that go when we are dealing with
the public distribution system, we have to do a
lot to improve so that the real deliveries at
belter prices can go to the people. Wheat we
buy at Rs. 162, and the public distribution
price is much higher, Rs. 190. And still we
have got a subsidy of Rs. 1, 200 crores from
the budget. I think this way we cannot run.
This is neither socialist nor capitalist nor
anything. We just cannot do that. We have to
tackle this. It has to be an efficient
Goveinment intervention. To this. sort of
intervention, I think, I will confess that we will
have to apply our mind, and improve upon it.

st maeEw fow o wF o AT
oo miardt ®, Wfwe S &
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Then, coming to one point on external debt

etc., [ asure you that e have prudently managed

our debt position,and 1 we will continue to

do so. Andin this
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context our trade with the rupee area j countries
is very important. I think this is one area where
our free foreign exchange pressure is relieved.
Our imports from the rupee area is guarantee of
our exports. It is a balanced trade. So, of vital
importance in our economy is our trade with the
rupee area. And the recent agreement, economic
add technical agreement that General Secretary
Gorbachev and qur Prime Minister sign-, «d, I
think, is of great value to the economy of our
country. We are organising ourselves. We
identify in the various Ministries well in
advance because these are planned centralised
economies. Maybe in the short term, if you
place orders, they may not be able to respond.
But, maybe, tor the year 1988 or a little longer,
for those things which we are importing otherwi
e, bulk items, I am certain and sure we can
identify the price. And the quality, of course,
will have to be comparable. But certainly we
cannot say that certain of the things, steel etc.
are not available. We have to spend foreign ex-
change. This exercise is being done, and various
Ministries have been asked to identify things
well in advance so that trade from the rupee
area, we can improve, and augment it further.
Well on the golden hand shake between the
labour leader and the Government as well as the
public sector, we have f, 3 come ,4 sit together.
In those areas where the public sector has got
strength, we will have to allocate more
resources to make it stronger. But the units
where there is no possibility of it at all, I think
the labour leaders, the Government and the
public sector will have to sit together....

SHRI VISHWANATH PRATAP
SINGH: No Government or any person from
the political system can say that. we wil! not
look to the human factor. We will not be here
if we do not look to the human factor. Leave
alone ideology, our political survival instinct
makes us look to the human factor. Otherwise

ot wamwmw fawr B AT W
fag dax Z afoe wgwgd

T WEATE AU ZWT T |
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be here. So, we will have to resolve the
human problem in this transformation. To my
perception this cannot be done without the
confidence of the labour class and the union
leaders. We have to evolve a strategy for
further improvement in their livelihood. Some
training has to be provided for their further
impro demerit in that very unit or some
priority in some new units. This can't be done
only by the Government aid. The working
class also has to be taken into confidence. Shri
Nirmal Chatterjee will agree with me that we
cannot run on non-viable units and it is not.
desirable also.

SHRI NIRMAL CHATTERIJEE: But if
you provide the employees a right to manage
and the right to accounts, thi; problem would
not occur.

SHRI  VISHWANATH PRATAP
SINGH: Where the labour does come for
management, we can think of providing them
finances to run the units.
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Now we have come to a period where mwe have to
have the capital market on a very stable* basis. We

are mobilising resources. It has been buoyant, but
now we have to frame the ground rules on a much.
sounde, basig than it; s today like insider trading
For al! this we do not have proper iules. I think we
have started an exercise to come with a package
where the sto k exchange etc., will come on a more
sounder, more rationale and more scientific
footing.

Regarding amnesty, I think, when I was away,
Mr. Nirmal Chatterjee took advantage of talking on
this point. May I just say that he is painting a
picture as if the Revenue Department and all of us
have gone on a holiday. ' is not true. The number
of raids we have conducted and the extent of action
we have taken, we ourselves have no sleep and we
are not allowing others to sleep. So let us not be
painted that we are giving amnesty to all those who
evaded taxes and the " Government is on some tax
holiday.

May I just quote the figures of seizures and tax
evaders detected. I am talcing the total of
customs, central excise, gold control and
enforcement of direct taxes, because th"re is no
need of going into the details. I have gone over it
many a times.
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In 19J84 it was Rs. 200 crores. In 1985 it was
Rs. 6. 09 crore; thereby registering , three-fold
increased. While the number of seizures and
searches have come down from 89, 000 to 80,
000 whereas the total amount has gone up.
That means we are catching more big fish.
Earlier it was small people coming in. So we
have improved. The quality of seizures and
searches have improved. that is what I am
emphasising. I am asking from the De-
partment not the number of seizures and
searches, but I will look perseizure and per
raid how much you got?

SHRI NIRMAL CHATTERIEE, That was
precisely my point.

SHRI  VISHWANATH PRATAP
SINGH: You are agreeing with me from the
beginning on every point.

SHRI NIRMAL CHATTERIEE: As you
pointed out, exactly it is this that has paid and
not the lower rate. That is my point.
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The other important point made was that
this Finance Minister is only the Finance
Minister of the Central Government and not
for the whole country. This was made by Mr.
Nirmal Chatterjee. For the States, provision
has not been made. May I just mention, if you
see even 1987-88 figures which I have put
before you, item 16, balance for resources for
the total plan, in real terms is higher than the
last year. No, I am not sayiug this because this
I have to calculate. But in nomimal trems, it is
higher than last year. I could have made it
available for the Central plan but because, I
have decided to give more to the State plan,
this Central contribution to the Central Pan is
lower than last year. So, this is our
commitment to the States. (Interruptions).

SHRI NIRMAL CHATTERIJEE: This is
called missing the wood for the tree.
(Interruption).

SHRI VISHWANATH PRATAP
SINGH: No, I will tell you what is wrong
there and if you see, in 1985-86, States shares
of taxes and duties, from the Budget
Estimates of Rs. 6726, we gave Rs. 764 crores
more. In loans against small savings, we gave
Rs. 525 crores more. In Central assistance to
States from Budget Estimates, we gave Rs.
456 crores more. So, several thousand crores
have gone more and I am the best rep-
resentative of the States here. Out of all the
income tax I collect, 85 per cent goes t, the
States. I a,, the best agent. All that I collect, I
give; t ty them. Outof every 100 rupees I
collect, 51 rupees goes to the States. The
income tax realisation does not help my
deficit. What is the problem in the States? I
will tell you frankly, in the Sixth Plan, almost
all the Chief Ministers of the States have
exceeded their target of additional resouice
mobilization. Look here, it is correct and
when I told this in N. D. C. and complimented
the Chief Ministers, they all
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thumped the desks and I turned to the Prime
Minister and said, Sir, look here, there is no
shortage of resources. Their problem is not
shortage of resources, their problem is erosion
of resources. In Electricity, Board, in State
Transports.

SHRI NIRMAL CHATTERIJEE: That is
right. (Interruptions)

SHRI CHATURANAN MISHRA:
and administrative prices fixed...

SHRI VISHWANATH PRATAP
SINGH: Now, let us think as citizens. There
is no State' and Centre divisions and so far as
the country is concerned, every investment
goes to the strengthening of the country.
There is no beneficiary of a Central
expenditure who does not belong to a State.
Where is the division of resources? The
Constitution has given a basket of
responsibilities of defence of core sectors
investments, of railways, of transport to
Centre; of agriculture, law and order,
education etc. to States and we have to divide
resources. | have divided resources to balance
this. Now, ask an honest question. If there is
inefficiency and erosion of resources anj
there is no shortage of resources, should we
be underwritten by the defence of the country
and the core sectors investments, heavy
investment in the public sector? For which
you want more resources. An honest answer
has to come from the States. (Interruptions).

SHRI NIRMAL CHATTERIJEE: No,
you follow a policy which does not enable
them to stop these erosions. It is because of
your policy that it is getting eroded.
(Interruptions).

SHRI VISHWANATH PRATAP
SINGH: Now, in Electricity Boards, what is
the erosion because of our policy, in State
Transports, what; s the erosion because of our
policy? (Interruptions),

SHRI NIRMAL CHATTERIJEE: In
raising of diesel ----- (Interruptions).

SHRI VISHWANATH PRATAP
SINGH: If you look at the consumption of
battries, in physical numbers they have gone
Up.
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Shri Jagesh Desai mentioned about
responsibility of the private sector. I think that
is an important point. Eevery-body whichever
sector, has to be responsible to t'ne economy.

May I say, in the end, many things were
predicated to go to disaster. We ha. e seen that
those predictions all did not come true and
today we are on a path, on a sound path of a
vibrunt economy, confident ourselves. There
are problem, I don't say there are no
problems. There are problems. But we are
sure and confident, we will overcome them
and go ahead with the destiny of the country.

SHRI GHULAM RASOOL MATTO:

Madam, certain points have been raised
by individual Members-------

SHRI NIRMAL CHATTERIJEE: Are
you prepared to handle the middleman and the
contractor which will immediately lead to a
million-fold increase in the efficiency of the
economy?

SHRI GHULAM RASOOL MATTO:
Through you, Madam Deputy Chairman, I
weculd request the Minister, many useful
suggestions have been made on both sides,
frcm this side as well as from that side, about
raising resources and doing certain acts which
will help the Budget. The honourable Minister
may not react right now, but will he assure us
that he will tako into consideraion the
individual points raised by Members on both
sides?

SHRI VISHWANATH PRATAP SINGH:
Yes, Sir. I have read aU points made by Mr.
Matto. Generally all the poir. ts have come
in this.

SHRI JAGESH DESAI: 1 raised one
important point regarding pulses »nd
oilseeds. Pulses and oilseeds are cultivated in
rainfed areas and I suggested there should be
crop insurance for these two crop 'hroughout
the country. In these two items we are very
much below our requirements. So far this kind
of crops if an incentive like “°P insurance is
given. | think there will be more farmers
growing these crops and we shall be able to
get better results. Secondly, the alloca-
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tion this year, 1986-87, in the Plan for pulses
and oilseed is less than that last year. On these
points will the Minister say something?

THE DEPUTY CHAIRMAN: 1 cannot

ft wmomA  few : FwgAaTE
2T & @M § WNA TY wEl A
T A FATEAAS TH @IH &1 A
F qix § FFr ?

allow everybody like this. You had aU made
your speeches and while the Miinster was
replying you have again asked for many
clarifications. Again I cannot go on allowing
you all. There has to be some procedure. This
is not going to bo a fresh debate. I am
allowing only Mr, Jagesh Desai, MT. Darbara
Singh and Mr. Jagatpal Singh Thakur.

SHR1 DARBARA SINGH (Punjab): 1 want
to raise a question which will bo helpful for
the country as a whole. The States are fighting
their cases in water disputes which are
pending since long. Several years have passed,
more than about tea years. Yet decisions are
not taken. Escaia* tion of prices is taking
place. Equitable distribution of water is not
done. Therefore, is it not possible for
Government of India to form a national grid
for water and then distribute watef equitably
which would help the growth of the economy
further, because agriculture is the hub of our
econmy.

T WA feg (W waEw) o
HEE IvEamfa wEEal, 9§79
waTA TS A | WA g wEr 4v
fo somew @t § ot fraw ok
wieEw AT # st fadw &
GETEIE -t el e S S £
vevEE #ral F g fRaw & wever
q BT AFATH  FMT AT AW
OAEEF FTH R’ TSt {waw & avs
wTOd | Wi wrAa 7 fF 0 wror
aa7 ¥ s = gr wE, Freee-
Ty @ Fr wE A wAw a2
gEAEl 69 WS 1 W S wEl F
UET SHIW W g9%e  Ugdl @al
H owwra gwarwe gwrdl wwar e

7F F | W AT EHET 4T oew
w7
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THE DEPUTY CHAIRMAN; Now, Prof.
C. Lakshmanna.

PROF. C. LAKSHMANNA: Madam
Deputy Chairman, I have got three clari-
fications to ask.

The Finance Minister was kind enough, to
compliment the State Governments for doing
excellent work in terms of resource
mobilization. If he would like to compliment
further the State Government, will he still
think in terms of coming forward quickely
with such things as the Consignment Tax, etc.
because it is not for any purpos* other than to
strengthen the resources base of the States?
Therefore, m\ow soon will the Finance
Minister come forward with this particular
Bill which has been demanded by most of the
States and Which has been pending for quite
some tiipe?

SHRI NIRMAL CHATTERIJEE- I also
want to put a question.

THE DEPUTY CHAIRMAN; You put
too many queries when the Finance Minister
was spealcing and so 1 wil] not allow you
now.

PROF. C. LAKSHMANNA; Secondly.
Madam, the Finance Minister has stated that
there i increased food production and there is
lot of surplus food and t* FCI had to be given
about Rs. 600 .rores or so for maintaining the
buffer stocks, etc.

THE DEPUTY CHAIRMAN; Please put
your question now.

PROF. C. LAKSHMANNA; In view of
this, will the honourable Finance Minister
assure us that such States as are new-eding
these extra foodgrains would be supplied so
that the public distribution system which has
been perfected to a certain extent will be used
for doing away with the price hike which hns
happened in the case of the agricultural
commodities? Then, Madam...,
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THE DEPUTY CHAIRMAN; You wanted
to put only one question and you are asking
three. I cannot allow. Now, Mr. Verma.

My awt : awdm 3w
WAl ST A g &7 499 gu w9
fF @ ammm gl &1 91 g
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THE DEPUTY CHAIRMAN. Yes, Dr.
"ijaya Mohan Reddy. Be brief. '
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DR. G. VIJAYA MOHAN REDDY
(Andhra Pradesh); In the private sectoi
industries, more than 51 per cent of th.; equity
is hold by the public financial institutions till
now which means that they are becoming
public sector industries, what action is the
Government proposing to take to bring about
financial discipline? In the public sector also,
what action is he going to take to abolish the
contract system under which the contractors
and the middle men are eating away hundreds
of crores of rupees? What action are you going
to take to end this? I want to know what action
is the Government is to going to take with
regard t0 these two aspects on. account of
which the entire wealth ofthe country is being
eaten away.

SHRI GURUDAS DAS GUPTA. My point
is simple. Will the Finance Minister fix a date
for reforms? {Interruptions) It is quite
satisfactory that the Finance Minister has
kindly agreed that land reforms seem to de the
most important element to bring about
agricultural degeni-sation. Basing on that. I
would like to ask him a question. In the resent
situation, according to the Planning
Commission, only 10 per rent of the surplus
land has bee, distributed; 90 per cent has not
been distributed. In this situation, what does
the Finance Minister propose to do to bring
about legislation or to bring up pressure upon
the Government so that land reforms are
carried out and agricultural develoment takes
place to help the economy. (Interruptions) I
am astounded by the ignorance of the
Members. All the surplus land has been
disributed in West Bengal

SHRINIRMAL CHATTERIJEE: The

quest: on of contractors and the question of
middleman he has already raised. I also raised
that. Kindly answer that. The only other
question I want to ask from you is this. When
Mr. L. K. Jha said that henceforward
production profile should follow the market
demand, do you agre» to that view?

oft Tw wm fww (I wAw) ¢
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SHRI VISHWANATH PRATAP SINGH;
Mr. Jagesh Desai asked whether the crop
insurance scheme will be extended to oilseeds
throughtout the country. In fact, the crop
insurance is in the second year. We are
making an assessment of It. Certainly it is our
intention—immediately it may not be possible
to give an assurance, right away—but it is our
intention after gaining experience on that, to
extend it to various other crops, and certainly
oilseeds will be there.

The other one raised was about hearing in
this area, of edible oil. We are following a
contracyclical policy. When it ia flush season,
we are reducing. Whtn it is lean period we go
to food the market with our imported oil so
that price do not rise and manoeuvrability is
not there.

TheD, Mr. Lakshmanna ni*"° the point
whether extra foodgrains will be given to the
States where they have to utilise foodgrains
for the drought-affected areas This is a
reserve which we are planning to use for
coping with this.

About consignment tax, I have written, to
the Chief Ministers, But there were certain
very vital inputs of production raw-materials
like crude, iron ore, coal etc. which should
gave a uniform, treatment througout the
country. So the power of exemption should be
with the Centre also. Chief Ministers have not
agreed to give power to the Centre. I think
there is need fcr more dialogue on that, count
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[Sjhri Vishwanath Pratap Singh]

Shri Jagatpal Singh raised the point that
there has been a ceiling on productive as sets
in the rural sector and not in urban sector.
May I say by a ceiling on the rural side we
have made it more productive. That was
precisely the point I was making—Dby bringing
a ceiling we have made it productive, giving it
to the people who are really tilling. In the
urban area the Urban Ceiling Act is also
passed. In regard to implementation, there are
defaults on both sides, in rural sides also.
Darbara Singhji mentioned about a national
grid for water. In fact, Darbara Slngji, I am
not an exepert on technical side, whether
feasibility is there. I will have to assess how
much financial water

qiAT T agar

and whether it is possible or not to have a
national grid on water...

SHRI DARBARA SINGH. You decide the
cases immediately under your control. The
water is going to waste.

SHRI VISHWANATH PRATAP SINGH.
That point is well taken. So far as taking
decision is concerned, of course, the disputes
should be settled early...

SHRI M. PALANIYANDI (Tamil Nadu).
It is a question of better water management.

SHRI VISHWANATH PRATAP SINGH.
Certainly. They can come with planned
schemes and discuss with the Planning
Commission.

ot dE gt oA wroan
TEN AT aF FET T4 ¥

ot famr s fag: # s
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SHRI VISHWANATH PRATAP SINGH. A
point was made, where financial' institutions
have more than 51 per cent, whether they will
enforce any discipline. Normally our line is
where there is stable and good management,
the financial institutions do not interfere, do
not inter-venue, and make them unstable. But
where there is instability and there is risk of
the financial institittions' money being Host,
they do act and recently they have acted.
About land laws and distribution, it is said said
ten per cent has been distributed. I do not
'exactly know how much percentage—of land
has been distributed. But it is tru, that much of
the land reforms has been frustrated by benami
entries, and, secondly even where land has
been given, village land, etc. not with ceiling,
Government land where the landless have got
the-pattas, in many cases there are litigations
and the, are just going on for year, together
and the have been frustrated from actully
getting the possession. That is the really on
the field. I know it because I have been
associated with this sort of ai problem and
anyone who is involved with the election
process will surely know about it. And I
personally do feel there is need
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for reform. When we invite a person for
dinner, we should not ask him to cook or
bring his own food. We have jnvi-
ted the should
not be asked to spend —he will be

landless worker; he
in no position to spend—money and go to
court for years together. So ther, s is much
force on that side of the rectification of
the Itw. Then, you Mr. Nirmal Chatterjee,
said that production should follow the
profil; of the market demand. I think,
here we have to strike a balance because
we cannot

totally go beyond

market  demand. And there can
be a market for narcotics and we cannot say
that because the narcotics fetch a very high
price and there is market for it and, therefore,
there should b, production of jt. So, it cannot
be totally dictated by it. We have to lay our
priorities. And our funding and our resources
have to So by the priorities. But the
investments also have to be responsive to
production. We cannot also go on producing
that is not absorbed Or bought. That will be a
wasteful investment.

SHRI NIRMAL CHATTERIJEE: Market
demand is effective demand.

SHRI VISHWANATH PRATAP SINGH.
So, here we have to have some privatisation,
and also at the same time strike a balance and
we have a production which will match and
fulfil the needs of mass consumption and
mass needs, I think, your trap has not worked.

famar sft & &1 3 fF =7 3]
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LT 1987-88 &7 g  §uc
which is a sort of Tough Budget. And if you
could give me concrete suggestions, and if
you could fiddle with the figures and try to
adjust them and give me some help, that will
he most welcome.

Thank youm Madam.

THE DEPUTY CHAIRMAN. I shall now
put Amendment Nos. 1 to 9 to vote. The

question is,

1. "That at the end of the Motion the
following be added, namely; —

'and having considered the same, this
House recommends that Government
should review the current economic
and fiscal policies so as to ensure all
round Self-reliance and economic
growth with social Justice based on
redefined priorities. ' "

2. "That at the end of the Motion the
following be added, namely: —

'and having considered the same, this
House recommends that Governments
should formulate a new financial and
economic policy in the country under a
time-bound programme so as to ensure
removal of certain, malpractices such as
poverty, inequality, illiteracy,
unemployment, sickness, concentration
of wealth in a few hands, inflation, price

hike etc."

3. "That at the end of the Motion", the
following be added namely: —

'and having considered the same, this
House is of opinion that Government has
miserably failed to hold th, price line

inflationary trends of economy.
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[The Deputy Chairman]
4. "That at the end of the
the following be added, namely: —

Motion

'and having considered the same, this
House regrets that Government has
'failed to give remunerative prices to the

farmers for their agricultural produce.

n

5. "That at the end of the Motion,
the following be added, namely: —

'and having considered the same, this
House fesls concerned that the current
policies of Government in the matter of
Export, and

Import Foreign

Collaborations  have exposed the

country's economy to invasion by multi-

"

nationals.

6. "That at the end of the Motion,
the following be added, namely: —

'‘and having considered the same, this
Hou&3 feels concerned about the acute
discontentment among the salaried classes
because pf gross disparity in the pa, scales
and conditions of service employees
working in public sector undertakings,
under the Central Government, the State

(K1)

Governments and the Local Bodies.

7. "That at the end of the Motion,
the following be added, namely: —m

'and  having considered the; same,
this House regrets that the differences
between the rich and the poor con
tinue to widen rapidly and the worst

affected by this growing poverty are

the weaker sections of the society.
more particularly the Schedule
Castes and the Scheduled Tribes. '

8. 'That at the end of the Motion
the following be added, namely:

[RAJYA SABHA]
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'and having considered the same,, this
House recommends that Government
should adopt measures to curb benami
investment of Non-resident Indians in
Stock Exchange Shares and improve
working of shares market which is being

"

manipulated by industrialists.

9. "That at the end of the Motion, the

following be added, namely: —

'and having considered the same, this
House regrets that the recent policy of
Government of downgrading the public
sector, resorting to elitist taxation policy,
policy which

adopting an import,

damaged even our Capital goods
industries and led to suiting in further
large scale sickness import of luxury
goods thereby re-of the industries and
denying remunerative prices to farmers
for agricultural goods, is leading the
country to a disastrous situations of
unprecedented deficit in foreign trade,
increasing foreign and internal loans
resulting in unprecedented

unemployment and  urges  upon
Government fcr a new economic policy
of growth with social justice and full

employment. ' "

The amendments were negatived.

THE DEPUTY CHAIRMAN. Now the
discussion on the Resolution is concluded.
The House stands adjourned fo, lunch till 2.
45p. M.

The House then adjourned for
lunch at forty-eight minutes past
one of the clock,
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The house reassembled after lunch at
fortynine minutes past two of the clock

[THE VICE-CHAIRMAN. (SHRI M. P.
KAUSHIK) in the Chair. '

STATUTORY RESOLUTION SEEKING

DISAPPROVAL OF THE COAL MINES

NATIONALISATION LAWS AAMEND-

MENT) ORDINANCE, 1986 (NO. 7 OF

986) PROMULGATED BY THE PRE-

SIDENT OF THE 7TH OCTOBER,
1986 AND

THE COAL MINES NATIONALISA-
TION LAWS (AMENDMENT) BILL.
1986. —contd.
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THE VICE-CHAIRMAN (SHRI M. P.
KAUSHIK). Don't listen; you go on.
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